
RAJASTHAN HIGH COURT. JODIIPUR

No. 11 /S.O./2023 Dste I OZ,O2.2OZ3

It is hcrcby notified rhar wirh immediare efllcr, in maners in

which Union of india (U.O.I.) is a party, simply Additional Solicitor

Ceneral (ASG) and in matters rn which state is a party, simply Advocare

General/ Additional Advocate General (AG/AAG) alone shall be

rcflected in the Cause list instead ofprinting their individual names.

BY ORDER

RECTSTRAR CEN

2_l 14 u 
".rDate: 02.02.2023 -

ER{L

No. Gen/XV/22l20231 SC-ll 478

Copy forwarded to the following lor tnformation and necessary
action:-

2

The Registrar-cum-Principal Secretary to Hon,ble rhe Chief Justice.
RaJasthan High Court.

Private Secretary to all the Ilon'ble Judges to placc rhe samc befora
His Lordship for kind perusal.

The Registrar (Admn.), Rajasthan High Court, Jodhpur/ Jaipur
Bench, Jaipur.
All the Registrars /O.SD., Rajasrhan High Coun, JodhpurlJaipur
Bench, Jaipur
Registrar-cum-CPc, Rajasthan High Coun Bench Jaipur wirh lhe
request to upload the same on rhe official website ol Rajasrhan High
Court.
Registrar (Judicial), Rajasthan High Court, Jodhpur/ Jaipur Bench,
Jaipur wLth the direction to circulate the same all amongst all the
conccmed of Judicral Side and ensure compliance of the same.

Advocate General, Rajasthan, Jaipur
The Additronal Solicitor Gencral
All the Additional Advocates Gen€ral, Jodhpur/ Jaipur
All thc covcrnment Advocates, Jodhpur/Jaipur
Chairman, Bar Council ofRa.;asthan, Jodhpur.
The President. Rajasthan High Court Advocarcs' Associarion.
Jodhpur/Jaipur
The President. Rajasthan High Court Lawyers' Associa( ion, Jor.thpur
All Joint Rcgistrars,/Dy. Registrars, Rajaslharr High Coun, Jodhpur,i
Jaipur Bench, Jaipur
All Assistant Regisrrars,/ A.O.J., Rajasthatr High Court,
Jodhpur/Jaipur Bench, Jaipur
A.O.J. General Section, Rajasthan High Court, Jodhpur
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REGISTRAR GENERAL
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STANDING ORDER


